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MR, DEPUTY CHAIRMAN: Now,
further discussion on Information and
Broadcasting ~ Ministry. Shrimati
Renuka Chowdhury.

DISCUSSION ON THE WORKING
OF THE MINISTRY OF INFOR-
MATION AND BROADCASTING—

Contd.
SHRIMATI RENUKA CHOW
DHURY (Andhra Pradesh): Mr.
Deputy Chairman, Sir, I thank you
for the privilege of allowing me to
address this august House this after
noon in what is going to be my
maiden speech. While 1 start, 1 urge

the Minister for
mation and

the Ministry of Infor
Broadcasting with a

s*nse of urgency to “evaluate and
evaluate what the Ministry has
accomplished  till today. While they
have claimed that the Ministry of
Information and  Broadcasting is to
entertain, inform and educate the
masses, the question comes, are we
really communicating? The essence

of communication is to be able to get
down to the people and initiate action
in them to take part in the social
activities while taking into considera
tion the language they speak in at
their  level of intelligence
and understanding and their cultural and social
traits—which must be considered. Now, are we
as a Ministry and as people executing thes,
lofty ideals? There seems to be a yawning sap
in what thev practise and what they preach?
While just half the nation tune in on the radio,
one of the most nowerfui media, half the time
to the British Broadcasting Corporation. This
has been proven even by the Prime Minister
who has etone on record that several times,
items of national importance and urgency, we
have been forced to lister, to by an external
country. It is with a sense of outrage and anger
that any patriotic Indian would feel irrespective
of what party they belong to or what
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political leanings they have, that we are denied
the right to information. I make this a point that
we niust have the ®*sic "right to information" as
much as, the right to freedom of speech. Who
plays "God" and denies to the average India,
that he should not know what is happening in
his country? Matters of urgency including the
Charles Shobraj case where a disreputed
criminal ~ with  multi-murders  to  his
unfavourable reputation sits in the Tihar jail,
first he escapes from the Tihar jail which in
itself is an insult to the system and then we are
compounding the injury. Add to another
Ministry is aiding and abetting the crime. If this
was done in civil life, it would be punishable
offence because you (Ministry of I & B) are
correspondent to the crime and the whole
nation is sitting back and listening to an outside
country informing you about it. It is a matter |
of shame, the radio which was one of ' the most
effective instruments of media in the late fifties
and early sixties where the programmes like the
Ghana family planning which the UNESCO
recognised, there was a radio vice" which was
propagated in Tamil Nadu—because the
provinces had the control in those days to
communicate to their people in their own
languages. In a country like ours, we have
multi-lingual systems and we have so many
people. Who takes a decision that we will only
speak m Hindi and why? is it only that we reach
just 50 per cent of the target audience? Radio
today has lost that effectiveness because of the
bifurcation of attention and of course, the
growing multi media channel that have been
put in to use today. While not denying the
importance of TV and tne printed media, one
cannot overlook the reach that the radio has. It
has penetrated the most interior villages and it
is in the pockets of every farmer, educated and
uneducated, and they have learnt to operate ;t.
So one cannot realiy neglect radio in the course
of pursuing television.
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Then we have the department of films.
While the film is the major entertainment
source in the country .and the Ministry has
taken the lion's share in the allocation of
funds— justifiably, because we expect the
Ministry to be the ears, .yes and the voice of
the nation—suddenly without any
explanation, it has been shifted to the Human
Resource Development Ministry. Why? Does
the Human Resource Development Ministry
have more qualified, more vocationally panel
of people who can act as the Censor Board?
How does it help the average produce; if h,
has to shuttle 'between two Ministries and
face bureaucratic delays which are breaking
the back-bone °f nto' production? It should go
back to the I & B Ministry and I hope the hon.
Minister, Mr. Gadgil will see what can be
done about it, when it is back in his hands.

Then we cannot ignore television. It is.
tomorrow's answer for today's India. Now with
one main channel and one line, how does
Doordarshan propose to connect up rural India
-with urban India and the masses of our
illiterate to the literate people? Put tell me,
how does it make any sense in propagating in
English or Hindi programmes like "Janavani"?
Of course, it is the right of every citizen of the
nation to see what is happening. But tell me, is
it only for Hindi-speaking and English-
speaking people? Are they insensitive to the
masses who speak Telugu, Tamil, Urdu,
Malayalam and other languages? If these
programmes are translated into othe,
languages then the Ministry can claim that
they have reached 70 per cent of the people.
The Ministry claims to have reached 70 nor
cent, physically, by television, but it ig not
really so. They have invested vast amounts in
the purchase of hardware with no matching
software. While India has said that it will not
purchase canned products any more
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from outside the country, what are We doing
about producing our own indigenous
software? This must be pondered over with
urgency.

Then we have the irony—or is it lack of
sensitivity?—of commercialisation of TV.
There is no denying that commercialisation, to
a certain extent, is important and relevant to
the urban viewers. But tell me, is it not
insensitive if you are going to advertise cold
drinks on a channel which reaches the villages
where tiiere is no drinking water? And what
about a State like mine, Andhra Pradesh,
where we have been having a drought of rare
severity for the Past six years? We could do
without tongue-tingling advertisements about
fast foods and ketchup and what not, which
are beyond the reach or even the hope of our
people, who are denied even food, and aid
from the Centre, which is late in coming. How
do we prevent this kind of commercialisation
from reaching the villages, which defeats the
purpose for which television is being
propagated in our country today? I think the
answer to tliis is a channel for the States, to
operate within. This is important. Each State
Government should have the fundamental
right to propagate their policies and measures
and to educate the people. Andhra Pradesh has
been bringing forward the concept of open
universities and it is suffering because it has
not a single television channel to operate on
its own, which is one of the most effective
means of education today in India. So they
have had to resort to videos which are not as
efficient or quite enough. They do not have
enough funds to equip every open university
wih a video system. So what is it that you
have against, regional television channels?
The Minister said eariier that there was a
micro-wa ve system which was not feasible.
Fai, enough. But the Joshi Committee report
recommends that you can take two
transponders from
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INSAT-IC and each transponder wil] serve
two States and the States should be made to
pay for utilising it whicii will not derive the
Centre of its revenue.

Why does Doordarshan behave like a
private limited company with all the sy-
cophancy to please its young General
Manager, th, Chairman and the Board of
Directors? Who gives it the right to propagate
family planning or any such pro-grammmes of
nation-wide interest in only one or two
languages? Can they really cement rural and
urban India and the educated and the
uneducated masses? How do they propose to
communicate with people on advanced
technological irrigation aids or agricultural
aids? How do they plan to warn people that
there is going to be a cyclone in their area and
they will have to evacuate? How are they
going to make a relevant communication with
the people: as I said earlier, in a given
circumstance in a language that the people can
understand? What we are trying to do and
what we are achieving is that we are turning
the television into a parallel to films. People
have only one option of turning it on to see
their regional films which they can understand
or turning it off when any other programme is
there because they do not understand it. That
defeats and negates the efforts made hy the
Ministry of Informaion and Broadcasing. So I
must repeatedly stress that each State must be
allowed to have a regional channel for it to
operate from. It is a democratic right to be
able to reach out as much as any other media
has Teached out. Translations of various
literatures, stories, outstanding works of
people from cross-cultures, all these can be
propagated and we can work towards a secular
India, keeping in mind and keeping under con-
trol the major language problem. It is not even
a problem. It is an asset that a nation like ours
with so many languages can communicate.

Then we have problems creeping into the
television where I mean we have artistes who
are misrepresenting Indian wo-
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manhood. The advertising media must have
.some control, Is that only a half-clad woman's
anatomy, is that the only way, we can project
ourselves? Is there 301'ng to be no kind of a
moral code for what is being shown on the
television where a family is sitting and
viewing with children of vulnerable and
impresssionable age, or servants, domestic
help, whom the programme can mislead or
misguide? And perhaps it is a contributing
factor to the rising figures in crime. The
movies that are shown should also be viewed
very carefully, to se. if they are worth family
viewing, because television is not an indi-
vidual properly, It belongs to the community it
belongs to the society, where everybody
participates and watches. They are trying to
put out pictures which make us squint) in
embarrassment. I would not send my ohildren
to such pictures if they were playing in a
theatre. Bul I am unable to turn them off at
home because at home there are so many
people viewing the television. I cannot turn it
off. So. it must be taken as a family welfare
scheme and viewed in a correct perspective.
Then we have films where the Central Board
of Censors also adds to the present problems.

Then there is the Department of Song and
Dance which they have (recently der cided to
shunt out into what is known as field publicity
or something like that. The Department of
Song and Dance is possibly the only live
media with the Ministry of Information and
Broadcasting today. The Song and Dance
troopes are used to entertain our troops who
fight for us on the frontiers. They are used as
ambassadors of our culture and heritage when
have foreign dignitaries visiting our country.
Some of them have laid down their lives in
action. Why are they shunting them out
suddenly? What is tho insurance for these
people who are part of these programmes?
What is going to happen to these artistes? In
the olden days the kings and princes used to
maintain the artistes. It was part of their pro-
vince budget that they maintained artistes and
encouraged them. With the abolition of the
Privy Purses the Government has
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not lived up (o the expectations. The re-
muneration paid is a pittance which often tot
make up for the transportation changes of their
companies. What is going to happen is they
are going to die a slow and natural death.
Then what is the point of our having a great
cultural background and heritage? While the
Song and Dance Division is not being utilised
properly, you can rope them in for performing
on the TV which is often done. We are using
them for the visiting foreign dignitaries, we
are using them for our home functions, and
We have used for the Asiad pflrfjennances.
But suddenly they lose their importance and
they are being shunted out.

Then. Sir, there are thre, major Committees
which are functioning. There is the Central
Press Accreditation Committee, the
Newsprint Advisory Committee and the Press
Council of India under this Parliament's
charter. The Second Press Commission
Report says—and f quote:—

"After the first Council's three-year term,
the  Council in (970  examined
representative  character and  other
credentials of the associations and no-'ified
those judged by it as representative. Some
organisations are represented on all the
bodies by one person for years together."

Then the Second Press Commission inquired
from the Press Council on 2nd December,
1981 whether the claims of the associations as
regards their memberships and activities bad
been verified annually or once in three years,
the Press Council stated that the annual
verification of the status of the member
organisations was not stipulated either in the
Council or in the rules made thereunder. The
Press Commission examined the question and
stated in para 48, Chapter 7, page 85, like this
which I would like to quote:

'It is desirable for the Press Council to
secure information each year on the
membership, finances, activities, etc. of the
various organisations that are notified."
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Regarding the Central Press Accreditation
Committee, the Press Commission
slated in Chapter 8. para 34:

"I hue is also the need io review the
representative character of different or-
ganisations from lime to time so that the
Accreditation Committee  enjoys the
confidence of the profession. This review
can appropriately be done by the Press
Council."

I ask ihe Minister: Since the Press Com
mission's recommendations have been and are
still  under the consideration of the
Government for years together, does the
Minister feel that the ail hocism in the so-
called notified bodies within its purview
should continue ml infinitum or it is bound by
the democratic norms of quantitative  and
qualitative and status-wise examination of
ihe bodies which his Ministry wants to

bring on the Committees and the Council?
There are  journal/sts organisations which
claim a membership of 50. but whose life

membership is below [00. Similarly, there is a
body which says in its constitution that a
person once admitted on its rolls is a member
for life and that body's objectives include the
sale purchase of auto vehicles! I would like to
know from the Minister: Is it not a fact that
there are two or three or may be more
organisations of  small and medium
newspapers which are unrepresentative with
bogus memberships, but which have been
brought to the Press Council or the Central
Press Accreditation Commitiee or he
Newsprint Advisory Committee?  Today, that
body is going to celebrate its Silver Jubilee
and the Union Minister of information and
Broadcasting is  extending his patronage.
Perhaps the Minister is thoroughly oppopsed to
giving representation to a highly
representative body, with quantitative and
qualitative membership from across the
country. Why is  there so much of
bureacrats strong-arm tactics going on?

The Central Information Service is like the
other specialised services like the Audit.
Accounts, Education, etc. and it must
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and it must consist of those with vocational
bacakground qualitative background,
journalistic background, so that they can
qualify for the job that they are holding. We
are absorbing people who have apppeared in
certain other examinations and who are not
accommodated theie and who are probably
accommodated here. How do you justify lack
of technical skill in what is considered to be a
Ministry ~ where you need  certain
qualifications in order to be able to do the
job? This is where lack of professionalism
creeps in and starts gnawing at the vitals of
this Ministry. They cannot afford to do this.

Then, there is the question of regularisation
of the LDCs and the Class IV employees.
Since the Asiad '82, there are people working
still. And some of them are servicing or four
sections of the Engineering Department of
Doordarshan. They have not been regularised.
The Ministers claims that there are no long-
term vacancies. What do you propose to do
with these people after having utilised them
for so many years on the technical front?

Then the Ministry of Information and
Broadcasting has also reported that posts of
Reporters in English and Hindi are vacant for
the past five years. Now, the Minister has
claimed that these are SC & ST reservations.
Do you mean to say that we have no
candidates for the past five years despite all
the reservations and the aid that the
Government has given? What are we going to
do to these vacancies, because when the
advertisement was placed and the UPSC
candidates were recommended, they were
turned down on the grounds saying that they
were SC/ST vacancies. But the Ministry has
not moved to se, that these posts are fllled up.
It is the administrative failures like this, de-
ficiencies like this, which is going to erode the
lofty and laudable programmes that the
Ministry of Information and Broadcasting has
set for itself. It is important that if are to
progress as a nation on all fronts, not merely
social and family welfare, which
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is repeatedly stresed, Television or media is a
multi-pronged attack at communication.
Communication is the core of all essential
relationships between any two individuals and
the Ministry has to act as a two-day channel
between the people and the Government and
the Government and other organisations. If
there is a lacuna, within the Ministry itself,
then how are you going to build a bridge
across all these reservoirs, how are we going
to harness the native talent, how are we going
tn propagate our cultural heritages, how are
we going to speak in one voice, which only
the Doordarshan can do today observing all
other languages? How are we going to bring
about a secular India. You have a mighty tool
in your hands in the form of the Ministry of
Information and Broadcasting.

With these words, I conclude, and I thank
you, Siir, for having extended a patient
hearing, and all the Members of this august
House.

SHRI SANKAR PRASAD MITRA
(West Bengal): Mr. Deputy Chairman, Sir, the
hon. lady Member who has just made her
maiden speech has rightly pointed out that TV
and Radio are the most powerful media for
mass education and mass communication in
the civilised word today. The TV is likely to
play also a decisive role in universalisation of
education, if the core curricula in the new
Education Policy announced by the Prime
Minister at the National Development Council
meeting be approved by Parliament.

Sir, the greatest danger to the country today
is the problem of the activities of the
disruptionists and secessionists. There are
cries of Khalistan, of Uttarkhand and of
Iharkhand. We have to seize the day and the
hour for launching a mass campaign against
these disruptionists and secessionists to
preserve our country's unity and integrity. On
the 9th of May, 1986 begins the 125th birth
anniversary of Rabindra Nath Tagore. Tagore
was a poet of patriotism and the most
powerful pro-
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ponent  of the elementary truth that the
bloods of Aryans, non-Aryans, Pathans,
Mughals, all varieties of Asians and even of
Westerners have mingled with one another to
form the blood stream of the Indian nation.
He was one of the world's greatest champions
of the oneness of the human race and the end of
all wars and armed conflicts. His protest
against the Japanese aggression on China and
the menace of fascism in Europe and his pro-
jection of the essence of Indian culture to
the University of Oxford are monn-mental
documents and priceless treasures of the human
race. [ urge upon the Ministry of Information
and Broadcasting to make giant efforts to reach
the philosophy of Tagore to every nook and
corner of-India and to different parts of the
world as well. I urge upon the Government of
India to declare his birthday, the 9th of May, to
be the day of National Integration.

I have only two other points because I have
promised to you. Mr. Deputy Chairman, that I
shall not take very long. The hon. lady
Member is right in criticising certain
programmes of the Delhi Doordarshan. The
National Programmes, a-part from their
weaknesses and deficiencies including lack of
professionalism, there is no doubt, do play a
vital role in conveying information and
educating the people. I cannot say that [ am a
regular viewer of the National Programmes.
But I have seen programmes like "Beyond
Tomorrow" conducted by Mr. Mitra of the
'Patriot', the "Newsline" of Mr. M. J. Akbar
showing  certain  serious  lapses  of
governmental authorities and "Janvani" in
which the Ministers of different Departments
face the representatives of the people and
answer their querries on different national
problems. But these programmes are
telecast—the hon. lady Member is right—
either in English or in Hindi. There are vast
numbers of people still in the country, let
reality be faced and faced boldly, who do not
understand either Hindi or English. These
programmes are serving no useful purpose at
all for them. It is, therefore, imperative that
such pro-
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grammes be telecast in other regional lan-
guages also. But that requires either multi-
channel telecast or allotment of  much
longer time to regional programmes. In
Calcutta, for example, the local programme
start at about 6.30 p.m. and go ontill 8.45
p.m.  Within such a short  period, it is
physically impossible to arrange for the type
of national telecast I am speaking of for
educating  our masses. Then, Sir, [ am a
regular listener of news bulletins in English
from the Delhi Doordarshan. To my mind,
these news bulletins must not only be objective
und impartial but also be devoid of all kinds of
mistakes. I have heard even a mistaken date
being announced by the  Dalhi Doordarshan
on the date of commencement of a session of
Parliament apart from mistakes that are
committed in pronouncing trie names of our
renowned national leaders.

1 do hope, since my time is limited, the hon.
Minister would give some consideration to
these suggestions and take appropriate steps.

s vawig fawm (377 g3w) -
IqaTIfa wEED, | FEA T gAr
HATAT 7T TG W O qF & (g7 AT
i wdg #wa famr 3 zq 5 fam
q AT FT NI OF ) g7 AR

TEEAT AT ATATE FT T F | qA
ZfAm AT AT OAMTE 9y Zem 8

| TRE AR ZAO FTEAl & A
feT 1 T|@ga I Fav W FA
fa=t ¥ &1 917 fese anfs o0
FR F Zravm a7 Ffww a==ti Ay
SIE FT ANL 4T A7 77 =fam g7 F
AR F M § F e auwma
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[t Traws fawa | | A U IER A fge arfr afee
g ot fowmarsr § F feevmwad 0 | WIOT AT ARTIC EEET BT S0 g
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qEFfas  FOHET  FUAT AR G Fam wmw w@ aq ar TfEeE %
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agtow gl F oTROAR Wi g fn ot gam Wi 4 faawre,
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qg WA HTT &1 9AE WA | ar e # ar wmEr afre (e« Tard
F oAt 7 fgel srwAregmr @ AfAm | qugc & fw@ A% @S9 oA W™/ 2
¥ oAt faaei 7 47 & @ 21 F9 W7 IET A€ & @W dma g1 ar
arr wafew Al & aa £00F ZAIer T ukal ¥ 5FH A9 AN
TR AW W Aga AT A& T al g gArem war@d el g0
F ) W|AYW F TEA ar @@ wer FATfE wAT WIHATAT Tl 57
feelt 9mgd 4 v w @ & "W 4f, 3aFr TgEr 0w gé, g Al
agr faam 71 4 I ARed #1 ar & a1 =@ wlwa aga @ ATAET @Y
o gare fear 5w a1 9t west ag 78 41 72 wegm &5 faaw fag
fardt smad § 1 TRt qeATE ¥ wa § Ty werare 3 Argl g B EW
fo eosa & 9g9 A 4T ¥ @ A7z Fr wwera (wed 7 WA AH
fedt =T @ afew a9 7w qaim A aifgm | # vaw zrAr w@
AT ®TON F S @ A v 7 ) afes @t #ASE =S § THal
T HIAT ﬁﬂ%ﬁ% ‘ﬁlﬁ':' aT 1T"& FET gATaT 1T )

%K‘;’% gal qmqmm% Tga A AT Al AT e
AmTEt #ozvawR W oSwTU A, a7g ¢ famsr us  FETETU RFT
0 i T @ awrR FEAT | 15 FA® F1 W
o e oY ;T‘E‘"rt T on | g @ e
¥ A &, faEE Arr ¥ GhT sy | UMT 8 WOwd W T g1 @d
% F1 oara FW A & ow fedr :qut‘ﬁﬁi?‘lﬂﬂﬂa'f%ﬁ
% faars awa § At TE g wif a8 ddi A wif ? gy At
o fgdl w1 frd 4 wenafgey | ARG @ fa WA T 9 SE % fan
F oar s & A g wgw | fene A & wswW & wwadT ¥
T W W g fer T FEAqr | wO%A @ar &1 @0 oA fr 3w d
o W@ T oeAwY UF A wEAT ] awldr fawm@ & SO & A gw
AT F R # oo a7 wwoaw g | 0 431 0 W ga q ) arandy
wgwa 7 i wEwawy W, @1 woad ag ag & & A
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MR. DEPUTY CHAIRMAN: Mr. Val-
ampuri John, you take only three to four
minutes because there is no time.

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE (SHRIMATI SUSHILA
ROHATGI): May I Just say about what the
hon. Member has said about the Prime
Minister probably being interested in that? I
thought the Prime Minister had already
shown immense interest in the cultural
heritage of India rather than those things.

MR. DEPUTY CHAIRMAN: Yes, yes.

SHRI VALAMPURI JOHN (Tamail
Nadu): Mr. Deputy Chairman, Sir, one of the
Members, in the course of his speech, said
that we in the South and particularly in Tamil
Nadu, even a riskshaw
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puller among us would like to learn Hindi.
With due respects to him, 1 would like io say
that this is a distortion oi facts

SHRI VITHALBHAI MOTIRAM PATEL
(Gujarat): Why do you see Hindi films?

SHRI VALAMPURI JOHN: I am coming
to that. Again he said that we were attuned do
Hindi-film songs. Even I too occasionally
hear them for the simple reason that music
has no language; music has no language at
all.

Again, with due respect to thi e'de.-ly
person, elderly Member, Mr. Yadav. I would
like to say this. He asked why there was
paramount importance to English in the
Doordarshan. Our complaint is, there is lesser
importance tO English. This is the problem.
We have a sense of fear in our mind. Our
sense of fear is this. We do not say that
English is more important than Hindi. What
we try to assert is that English is our
protective shield. Once this protective shield
is removed from this country, from tbis sub-
continent, a vacuum will be created, and that
vacuum will be filled by Hindi. Tha' is why
we say, as a protective shield we attach some
importance to Engl tih. But, instead of
removing die sense of fear from our mind, the
hon. Members here and outside, the entire
Government in thii country, have been doing
everything to increase the intensity of the fear
in our mind. You have done nothing to
remove this fear from our mind. Instead, yoa
have been contributing everything to increase
this kind of intensity of fear in our mind. I
would like to say, the Information and
Broadcasting Ministry is the one and the only
one Ministry which often comes under the
fire of criticism. If I an permitted I must say
that it almost reels under the weightage of
adverse criticism. One reason is exposure.
There are other reasons also. When the hon.
Member, Mrs. Ranuka Chowdhury said that
there is
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increased commercialisation in Doordarshan,
I do accept it and everyone knows it for
certain. Even in villages when people come
into contact with the Doordarshan, they are
left high and dry because it increases the
expectations of the people while their
purchasing power is al tlie lowest ebb.

I will now come to objectivity and
authenticity of the news items ot Door-
darshan. I will not go far back. I will go to
yesterday's 9.30 English news bulletin.
Yeslerday there was a news item on the May
Day rallies, In that they had shown the
Bombay function where the hon. Prime
Minister had participated. They showed
another procession fiom Dhanbad. There was
another news item from Calcutta. It is ail
right for those items since there was visual
effects along with the item. Bul when they
came to Bangalore and Madras they simply
said and closed and there was no visual im-
pact. There were May Day processions in
Bangalore and Madras, they said why was
there no visual impact at all? You may say
that it was probaoly because of the problem
of transport or the problem of distance, but I
would like to say if there is a will there is a
way. If you can bring out the May Day
celebrations from Moscow, why can't you
bring from Madras and Bangalore? Video
cassettes could reach you within four hours
from Madras and Bangalore through
Bombay. Why the visuals from those places
have not been shown?  Why is there a
discrimination?

I would like to ask the Minister if there is a
directive that voice of the non-Congress (I)
Chief Ministers should not be heard on the
Doordarshan? I would like to say Ihat in
yesterday's function, hon. Prime Minister had
spoken and his voice came. We are thrilled.
We are very happy. Even Jagdish Tytler,
Hon. Minister's voice came, but when they
said there was a May Day Rally in West Ben-
gal, they simply showed the portrait of the
hon. Chief Minister, Jyoti Basu, and there
was no voice at all. Is there any directive that
his voice should be strangled, muffled, and
stifled? What is the rea-
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son for that?-Why i there discrimination? But
if there is a directive for all the Chief
Ministers, I would remin” th, hon. Minister
why for the Gujarat Chief Minister this did
not apply? He started reading some papers
and we could hear his voice. Why is this done
in this way?

Again I would like to point out that eight
Tamil fishermen had been killed off the coast
of Rameshwaram yesterday by the Srilankan
Navy. There was no news item in regard to
this either in the AIR or in the Doordarshan
bulletins. But if one person is killed in
Punjab, so much priority is given. I would
like to know from the hon. Minister what
number of such persons killed would qualify
priority in the news bllletins.

Next I would like to ask the Minister: Why
items on Independence movement have been
relegated to 9.30 or 10.30 while the
advertisements come al 7.30 and 8.30. By
9.30 or 10.30 whole world is asleep. Is it
because we attained Independence at
midnight that you have relegated this to this
late hour? I hope the hon. Minister would
answer on this point.

I would certainly like to point out that there
is no delegation of authority and that there is
no line of command as far as the Doordarshan
edition is concerned Only in the case of All
India Radio there is a line of command and
there is a clearcut delegation of authority. But
in Doordarshan, I find lot of people breath
together and that is why lot of discrepancies
and faults appear. Even photographers are
correspondents in the Doordarshan and some
of the Correspon-dents-cum-pholtographers
sometimes become News Editors also. Here I
would like to bring to your notice that Mr.
Peter isa-ac has been removed from the
National Hook-up. It is not an individual or an
isolated incident. Whether it is an injustice to
an individual or to a segment of society, it is
injustice. The whole nation says that ther© is a
practice of apartheid in the Doordarshan, but
so far there has been no justifiable explanation
for this.
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News items on developmental activity of
regional importance ars always reflected.
Even yesterday I came to know that the news
on Bodhu Tribal development in Andhra
Pradesh had been rejected. It is not the first
time that developmental activities of regional
importance are given a go-by. Only for this
kind of regional importance we have been
demanding for quite sometime lor a second
channel. But the Honourable Minis ¢ ter is
reported to have said that the second channel
would cost his Ministry Rs. 12 crores. Is it a
big amount for I&B Ministry when the
budgeted allocation is Rs. 1,470 crores out of
which Rs. 700 crores goes to Dordarshan with
a single channel? That is why wc have been
demanding for us also i second channel.

MR. DEPUTY CHAIRMAN: Please
tit down.

SHRI VALAMPURI JOHN-. I am con-
cluding, Sir. The Indian Institute of Mass
Communication had conducted a sample
survey recently about viewing of Hindi serial
"Hum Log" in Tami! Nadu which is a farce.
There was a news item also that "Hum Log"
was being viewed with all interest by 60 per
cent of the people in Chengalpattu District of
Tamil Nadu. It is something laughable. But
our Madras University through the School of
Journalism has conducted a similar survey
and they said it was 8 per cent. So this 8 per
cent is nowhere near the 60 per cent. (Time
bell rings). I am concluding, Sir, with only
one point. This is how our sensibilities are
wounded again and again. We have been say-
ing about this. ...

MR. DEPUTY CHAIRMAN: Please
sitdown. The Minister has to reply.

SHRI VALAMPURI JOHN: Sir,

MR. DEPUTY CHAIRMAN: Nothing
will go on record.

THE MINISTER OF STATE OF THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI V. N. GADGIL):
Mr. Deputy Chairman ,Sir, [ am
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thankful to the hon. Members for the interest
they have shown in the working of my
Ministry. I understand that since the Ministry
was discussed last year it was not scheduled
to be discussed this year, but some other
Ministry was excluded and this Ministry was
included. I take it as a compliment to my
Ministry.

Sir, I am grateful to the hon. Members for
all the suggestions that they have made. I will
look into these suggestions. I must say that a
number of very useful suggestions have been
made. They have also made some criticisms
and I would like to reiterate what I had said
last year that I welcome all criticism—
whether it is from the Parliament or from th;
piess or from the public, because these criti-
cisms help me in improving the working of
my Ministry.

Sir, at the outset, I would like to express my
thanks to the Honourable the Prime Minister
for the interest he takes in this Ministry. [
think this is perhaps the only Ministry whose
annual budget has been doubled at his
instance for whicii I am grateful to him. I
would also like to clarify a point which was
made in this House by an hon. Member that
the Prime Minister does not give any
directives either to Doordarshan or A.I.R, or
to me as to what is to be included and what is
to be excluded, much less which type of
programme. In fact, the letter that he wrote to
me after two review meetings—which was
published— shows that he writes that the
whole cultural ethos of India and various
historical incidents in our great history should
be reflected in the Doordarshan programmes.
So it is not that only Western pio-grammes are
to be included. I am also of the view that all
our programmes must strive to satisfy to the
extent possible all strata of society. Therefore,
it cannot be said that one particular strata of
society should be excluded just because it
happens to be numerically small. I think that
would be a bad logic. It can be extended to
*ny other type of group also.
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Now, before I proceed further. I would like
the House to appreciate the difficulties, the
problems that we face and the constraints
within which we operate. Then the hon.
Members can criticise. But let us first
understand as to how we function. Let us see
the whole canvas we have 70 crores of people
with 22 States and 9 Union Territories, 15
major  languages, 280 dialects, 90
soil|crop|rainfall ~regions, all kinds of
religions, right from atheist, agnostic and
fundamentalist. Then the ethnic linguistic and
cultural groups. 62 per cent population is
illiterate and 75 per cent population is rural
and with one channel, you havi to manage all
these. This is the first difficulty. Therefore,
my first request is: don't compare India with
any other foreign country. In America, you
have 21 channels. How can you compare a
situation in America with a situation here
with all this canvas tbat I have tried to
describe? So, the first difficulty is a large
variety, complexity and one channel. The
second difficulty, and please don't take it ill,
in this game, everybody seems to be an
expert. A number of letters I receive, women
organisations will say—have one nour
programme everyday for women. The
children film society will say, no, no, give
one hour for children. Scientists will say,
scientific temper must be increased and
therefore, one hour should be devoted to
scientists. Now, we have only 155 minutes. In
155 minutes, 40 minutes go for the news. In
the remaining, I have to satisfy so many
claims and counter claims and therefore, it is
not an easy task to satisfy everyone. The third
difficulty is that even if I wish there was a
second channel, the cost for national second
channel would be Rs. 1200 crores. Not Rs. 12
crores, but 1200 crores and the budget is of
Rs. 400 crores. The Budget allotted in
consultation with the Planning Commission is
Rs. 700 crores for 1&B Ministry, that too
because of the intervention of the Prime
Minister that it has been increased. Now, in
Rs. 700 crores for five years, it is not possible
to have the second channel. If Rs. 1200 crores
are to be spent for second channel, from
where do we get this Rs. 1200 crores?  So,
we have thought of one
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alternative. I am immediately going to
Doordarshan for the simple reason that
unfortunately,  today, nobody talks of

DAVP, nobody talks of Song and
Drama Division but of Doordarshan and T.V.
I would like to congratulate the lady Member
not only for the excellent maiden speech but
she at least has covered all the topics that come
under this Ministry. Nobody talks about
DAVP. Nobody talks of Song and Drama
Division, even  AIR people do not talk.
People talk only of Doordarshan and T.V. as if
Information and Broadcasting is nothing but
T.V. Thatis the unfortunate part and Sir,
things have come to such a pass—and I am not
making it in a derisive sense, at least in my
part of the country, when I go to a village, the
unfortunate fact is, most  of the villagers do
not ask for a road, they do not ask for a bridge,
they do not ask for water, but they ask for T.V.
It has become a craze, this hunger for TV. 1
welcome it. It is a good thing but  we must
also see as to what its consequences are?
Therefore, straightway, 1 am starting with
T.V. I have mentioned one channel
situation. ~ What shall we do?  We have
evolved a concept which fortunately has been
accepted by the Planning Commission and if |
explain, the concept in a little detail, I think,
most of the misconceptions of regional nature
will go and what we have thought about is in
all non-Hindi States, I repeat, in all non-
Hindi States, we will link all the low power
transmitters to the programme  producing
centres, whether it is Bangalore, Hyderabad,
Bombay, Calcutta, Trivandrum or Madras
either ~ with  microwave link or with the
additional transponder in the next INSAT-IC.
It is only with these two it is possible and the
department of Space has told us that it is
possible that in the next INSAT-IC which
hopefully will ~ be launched in September or
sometime during this year, six months, it takes
to stabilise. It will release at least 1l channels,
and these 1l channels can be utilised for this
purpose so that the Kannada programme from
Bangalore can be seen, with the help of the
LPT, by all the people in Karnataka, the
Telugu programmes from Hyderabad can be
seen aU over Andhra Pra-
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desh and so on and so forth in all the States.
In the Seventh Plan this is possible only for
non-Hindi States because that is a legitimate
demand. I myself come from a non-Hindi
State and I am no less a lover than anybody
else of Hindi, although I have been accused
that I am an enemy of Hindi.

SHRI PARVATHANENI UPENDRA
(Andhra Pradesh): Will you simultaneously
increase the time for legional programmes?

SHRI V. N. GADGIL: I will give all the
details. As 1 was saying, one of tlie bad
effects which I apprehend of TV—I want it to
be noted and it is a humble submission that I
am making, not in anger, to the proponents of
Hindi—is that I have noticed that in some of
the non-Hindi States where there was
never an  anti-Hindi feeling, now an anti-
Hindi feeling is growing because from 6
o'clock in the evening till 11 o'clock they
have to see only Hindi or English. 1 have
noticed it in my own State. =~ Why should I
talk about other States?  This is my own per-
sonal experience.  So 1 humbly reguest: let
us give first preference to non-Hindi States so
that they will feel that they are in the
mainstream. At least some part of the
programme from 6-00 to 11-00—the whole
thing will not be possible—will go in their
own language. Sir, I firmly believe, and I do
not think I am very wrong, that the best way of
communicating is in your own language. 1
remember that when Max Mueller wrote to
Lokmanya Tilak, after reading his book "The
Artie Home of Aryans", saying "If you had not
been in politics, what a great and distinguished
mathematician you would have been"
Lokmanya Tilak reply was, "IfI could have
studied mathematics in my own language, |
would have been a still greater mathematician".
Therefore, I believe that the best way of
communicating is in your own language. So
we have tried to evolve this concept that in the
Seventh Plan  we will have a part of the
programme in the regional language in the non-
Hindi States either by micro-wave link or
through the next INSAT. Now the hon. lady
Member will be happy to know that the two
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States—I am not making a commitment —
where it is likely to be started perhaps during
this year itself are Andhra Pradesh and
Maharashtra. Maharashtra, not because I
come from that State but because of the
availability of the facility of what is called in
technical language the uplinks; uplinks are
available there. Therefore, it will be possible
to use the unutilised capacity of the present
INSAT-IB for these two States.

SHRI PARVATHANENI UPENDRA:
Has your decision been influenced by the
hon. Member's speech?

SHRI RAOOF VALIULLAH (Gujarat)-
Vou have already mentioned it in the Con-
sultative Committee.

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (RAJYA SABHA) (SHRI
SITARAM KESRI): Yes, it is because of the
maiden speech of the hon. Member.

SHRI V. N. GADGIL: All right, it is
because of her maiden speech, if you put it
that way. This is the concept. This is the best
that can be done wnen the second channel
requires Rs. 1,200 crores.

I realise that TV is a double-edged weapon.
Just as it can do good, it can do bad things
also—consumerism, unnecessary
expectations increasing, etc. t do claim that I
have made a little bit of study of what impact
the TV has. It has a tremendous impact. One
of thi studies mentions—and I am referring to
a seminar called "Future of Broadcasting"
which was held in England; and I thought it
has beautifully described it and, therefore, I
am quoting:

"The influence of TV is like water,
dripping on a stone, persistent, apparently
imperceptible but in the end prevailing."

This is the impact of TV. In another seminar
Mrs. Shirley Williams—because of tbe lady
Member I am reminded of a lady-
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minister in England; she was a Minister in
the Labour Ministry—said, "The TV has
very bad effects on all aspects of life,
including politics." How does 1i; affect
politics? The description is given in that
seminar by one Labour MP. He said, "It is
very sad to nostalgically remember the days
when he addressed political meetings.
The halls overflowed with people who came
to listen." He said recently, a few months
back, he went  to address a meeting. When
he entered the hall, he found the Ilocal
Chairman of the Labour Party, the local agent
and three ladies. He asked these ladies how
much interest they had 'in our' manifesto.
They said, "Oh! Is it a Labour Party meeting?
We thought this is the day for the bridge party.
We have come for the bridge party."
Even those three ladies had not come for the
meeting.  So, public meeting as such is gone.
She has mentioned three bad affects on

politics. One is TV has perosnalised
politics. ~ People don't bother about issues.
They don't bother about programmes.

They don't bother about policies. TV does
not influence people on issues. TV

influences  people on their opinion about
personalities. It has completely personalised
politics. The second danger she has

mentioned is it has made politics of
confrontation very attractive. Again, she
has  described beautifully people do not
like politicians if  they come on TV discuss
the ideology of the party. The theoretical
aspect the average viewer does not like. He
says, "What is this? There is no fun." She has
said, they do not like two politicians with false
teeth blabbing along: they want some kind of
a fight. This is again a bad effect. In
everything they want some kind of anta-
gonism. And the third effect we as poli-
itcians, all of us, must take note, she says, is
TV interview has become accusatory in
character. The inter-viewer is not considered
a professional interviewer, not a good
interviewer, unless he or she regards the
politician as some kind of an accused in the
dock and goes on alleging things so that his
whole image is destroyed. This is what TV has
done in other countries. Apart from these,
there are three other social effects...



271 Discussion o0, th, working [ RAJYA

af the Ministry of

SHRI PARVATHANENI UPENDRA:
Here it is not relevant because you don't give
us an opportunity.

SHRI V. N. GADGIL: If it is this kind of
opportunity you want, we will give you.
(Interruption)

More seriously, it has three social bad
effects. One: it has affected the habit of
reading. Second: It has affected the art of
conversation. And third: It has almost
destroyed social intercourse. In Bombay, for
example, I have myself noticed, when you go
for a dinner, people are watching some serial:
dinner is announced but they say, no, no,
bring it here. Nobody talks to anybody else.
Dinner comes. They eat dinner watching the
TV. Then everybody goes home. The whole
purpose is lost. A dinner is not just eating.
You talked about poetry, you talked about
politics, you talked about literature, in the
olden days, but now all that seems to be
disappearing. So, I am conscious like anybody
else about the effects of TV, about
consumerism, wrong presentation of women.
The honourable lady Member will be happy to
know that recently we have told nine
advertisers that we will not advertise their
product unless they revised their adver-
tisements. I have also asked the Doordarshan
to revise their advertisement code which is
very detailed and elaborate. But, in view of
the Joshi Committee Report and what was
expressed by the Press, by the public and the
honourable Members, the advertising code has
to be reviewed. Now this is under review and
we may perhaps make some changes so that
the bad things which possibly have crept in
can be removed. Incidentally, a mention was
made about corruption. Sir, this is a very
difficult thing. I am no saying anything
against anybody. But when I ask people, "If
you allege corruption, will you kindly give me
in writing? I give my word of honour to you.
Your name will not be disclosed. The matter
will be handed over to the CBI or
whomsoever you want", they do not respond
properly. I tried this with one producer. He
said, "No, no. I do not say so. But X told
me."! So, unless
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I have some evidence in my hands, I cannot
act on suspicion. I am saying this particularly
because having practised for about 25 years in
the High Court and the Supreme Court, I
know that I cannot act on suspicion and if I
act on suspicion, my order may be struck
down by some court or the other, and I do not
want the Doordarshan to be involved in some
kind of litigation. But, if anybody comes with
some prima facie evidence also, I am pre-
pared to take action against any officer
howsoever high or low he may be. But, if a
general allegation is made, I am helpless and I
will not be in a position to answer or reply.

Now, there is another criticism about
Doordarshan and I do not say that it is entirely
unjustified and we are trying to improve it.
But 1 would only like any honourable
Member to pick up what is known as a Fixed
Time Chart. Every week there is a Fixed Time
Chart. You pick up on for any week and you
see what the serials are which are shown and
which are supposed to have commercialised
TV. Here, Sir, two things I want to mention.
The Government of India's policy permits us
to give ten per cent of the time, transmission
time, for advertisements. Today, it is 4.8 per
cent or five per cent. I have taken a decision
to freeze it at Ive per cent. Advertisements
will not be increased.

Then, there are commercially sponsored
programmes. Today, they form only 11 per
cent of the total programmes. That limit also I
have frozen; it will not be increased. But there
will be more and more Door. darshan
programmes, more and more programmes
produced by the States I have been requesting
all the Chief Ministers, "You have some of
them. You have your own Films Divisions,
some of you al least. You produce
documentaries about the development in your
States and give them to us and we will show
them to the entire country. About six crores of
people will be able to see all over India what
you are doing in your own respective States,
about the developmental activities, science
and technology and other things.".
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Now, I have picked up one chart:

'Ek, Do, Tin, Char, — This is a children's
serial and cannot be said to be urban or highly
commercialised or high-class society 3tufi.

"Pankhon se Panjon Tak" — This is a
serial based on compassion towards animals.

"Rajani" — You know how useful it has
been. How useful it has been you all know
and I need not say anyihing.

"Lena Dena" — This is a serial whose
message is communal harmony, national
integration, linguistic harmony, etc.

"Choti Badi Bathen" — This is serial based
on opposition to superstition. We wast to
increase the scientific tamper.

"Khajana" —This is a serial based on folk
tales from the mythologies in the various
languages, not only from the Hindi language,
but also from other languages.

"Kahan Gaye Ye Log?"— This i* a serial
based on lesser known freedom fighters.
Permit me a little indulgence in self-praise.
This was my idea, because I thought...

SHRI KALPNATH RAI.(Uttar Pradesh):
It is very good.

SHRI V.N. GADGIL. That we know all the
great fighters, but equally there were some
people, maybe small, but they contributed to
the freedom struggle. Unfortunately, they are
not even footnotes in our history and we have
forgotten them. So, this is a serial on freedom
struggle.

"Azadi ki Kahani" — This is a serial on our
freedom struggle.

SHRI KALPNATH RAI: Very good.

SHRI V. N. GADGIL: Then, "Vikram aur

Betaal" — Thi9 again is a folklore from an
Indian classic.

"Dada-Dadi ki
children's fairy tale.

Kahani"—This is a

"India Alive" This is in English, but
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part of it is in Hindi. It is a cultural magazine
depicting various things that have taken place
during that time. Then, 'Nukad'. Su far the
criticism was in regard to 'Khandan'. 1 am
prepared to share that opinion with you that it
reflected the life of upper class, the Malabar
Hill type of society in Bombay — buying
shares and all that. That is also necessary
because they also form a strata of society. But
'Nukad* is a serial based on those who live on
the streets, the underprivileged and the urban
poor. Then, Bunyaad": This is an attempt at
presenting a saga of three generations. Then,
'Chhotc Hade— again a saga depicting and
linking the three generations. Then, 'Ajube': It
is based on one of the famous writers of '
France. Then short stories by Satyajit Ray. If
you like me to venture to express my opinion, I
think this is one of the best serials produced by
Satyajit Ray. Then, Katha Sagar', again based
on short s'ories, famous short stories in the
world 'Righte Nate*; It is again based on
taboos and superstitions in the rural areas.
Apart from these...

SHRI SUSHIL CHAND MOHUNTA: Mr.
Minister, I think that the person who gave you
this chart deliberately missed the different
English items which you also show,

SHRI V. N. GADGIL: I am coming to
English programmes, including scientific
programmes. [ do not think that anybody
would object to 'Cosmos', a serial like
'Cosmos' or a serial like the one on Com-
puters, a serial on Survival or a serial on
Civilisation. They are very useful for our
students; I do claim this. You ask any Cal-
cutta student whether he likes the Calcutta
Doordarshan's presentation 'Science Quiz'. 1
have learnt many things on Physics and
Chemistry from that. So it cannot be said that
although it is English, it is of no use to the
younger generation, if you want to inculcate
science education.

Sir, having said this much about Door-
darshan, I want to make it clear that I Tegard,
and I agree with tlie lady Member, that the
AIR is more impoortant. TV has
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glamour. But the AIR is more effective. Go to
any corner of India Ninety-one per cent of the
population is covered already by Radio and,
therefore, Radio will not be treated as some
kind of Cinderela. That is why there is an
equal allotment - Rs. 700 crores for TV and
Rs. 700 crores for Radio. And I am proud of
the fact that from 90 stations we cover 91 per
cent of the population.

I will not go into the software. By and
large, I think, the performance of tho AIR is
quite satisfactory.

Sir, much is said about the news. Now. here
I would like the hon. Members to appreciate
thi difficulties. Here I would like to pay a
tribute to our engineers, ad-minstrators and
programme producers. Sir. we Indians seem to
have a genius for adaptations. We seem to be
very resourceful. Gnat was a plane which was
supposed to be meant for defence. W;
successfully used it for attack, during the 1965
war and eariier wars. Now, the ENG Cameras
and OB Vans are really for outdoor shooting.
Since we did not have pacca, full-fledged
colour studios for the last several years, when
foreigners come here they refuse to believe
that we run ouT TV on OB vans and ENG
cameras. Would you believe that it was only
in February this year that for the first time
Doordarshan had pacca, colour studio camera
in Delhi? Now we have given the orders.
They are coming and we will supply the same
to others. In some parts, it you go and see the
Programme Producion Centre, you wil' find
that it is atmos! like a stable. There is no
regular building. In shess circumstances, tbey
are producing and I think we should appre-
ciate the kind of news that they are producing.

About the T.V. news, two or point require to
be appreciated. Th3 T.V. "news cannot be just
visual A.LR, all of us agree. You just put a
news reader and he goes on reading. That is
not T.V. You have to have visu-als. Now, in
the last one year, I claim that we have
increased the visuals from
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about three on an averags to ten now. Every
news bulletin has fen visuals on an average.
The technical part of it takes a long time. If
the news comes at 6.20, it cannot be included
at 8.40. It wiJl come at 9.30. The other
difficult is that unless there is a microwave
link from the various centres, the news cannot
bj shown that very day. It has to be sent bj-
the first available flight. When it reaches
there, it is taken to Doordarshan. For security
reasons, sometimes there is delay and the
parcel is not handed over that very day.
Therefore, it cannot be be shown.  That is
the difficulty logistics.

We do make a attempt to present all points
of view. Somebody mentioned about Haryana
rally. That day, on 23rd March, it was covered
by A.LR. Chandigarh Correspondent was
especially deputed for it. The news was
carried in all national and regional language
bulletins. On the T.V., only hard news was
given. Why was visual not given? Now,
certain policies have been followed by
Dooordar-shan so far. You may say that they
should be changed. That is a different matter.
As far as party functions are concerned, the
National Conference of a party, the National
Executive Meeting of a party are shown.
Yesterday, you must: have seen that the Janata
Party conference was shown quite extensively
for two consecutive days. As far as
demonstrations are concerned, the present
policy has been that agitations, gheraos and
demonstra'ions are not to be shown visually.
Somebody may say ihat it is an incorrect
policy. But they are following a certain policy
on the basis of which these visual* are shown.
News of demonstrations i* given as hard
news, but visuals are not given.

Sir, many Members made a mention of
Charles Shobraj. Let me narrate the whole
thing because an enquiry was made. I will tell
you what happened. The news came on the
P.T.I, at 5.35. It was confirmed at 6.35. The
first available A.L.R, bulletin was at 7 o'clock.
It was given. Then throughout the day it was
given on A.LLR.  As far as Doordarshan is
concern-
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ed, photograph was not available till about 8
o'clock. So, the 8.40 news bulletin could not
give it. But they took a precaution. As soon as
the Quiz Programmo was over just before
9.30 P.M., the photograph of Charles Shobraj
was shown giving all tlie facts that he had
escaped and that that was a special bulletin.
Now, the question is why it was not shown in
9.30 English news. The person-in-charge
thought—and it is a matter of editorial
judgment—that when the news had been
given and the photograph shown immediately
after the Quiz Programme was over as a Flash
Special Bulletin, he thought that there was no
need to repeat it a 9.30 P.M. You may say that
it was a wrong exercise of judgment. I am
inclined to agree with you that it should have
been repeated at 9.30 But one should not read
into il some kind of motivation. At best or at
worst, it was an error of judgment. Sir. kindly
always understand that there is a race against
time in T.V. and A.LR.

The clock is ticking. 1 wish you could go
there and see. The whole tension is there. And
many times, it is a result of confusion. I will
not say what is happening there. Take the
classic case in the AIR. Some already
probably know it. In 1942, Mahatma Gandhi
met the Viceroy. And the Viceroy's Office
thought that no newspaper should get that
news; it should be exclusively for the AIR.
So, the officer concerned was called and he
was told very secretly that Mahatma Gandhi
has met tlie Viceroy and give it in 9- o'clock
news. It was a big news. The fellow got
excited, the scoop of his life. He went back.
He drafted: "Mr. Gandhi called on his
Excellency the Viceroy; the meeting lasted for
20 minutes." He said, no, no. He prepared
another draft: "The Viceroy granted audience
to Mr. Gandhi which lasted for 20 minutes."
He said, no, it does not click. Like that ¢ he
made five drafts. By that time, it was 9
o'clock. The clock was ticking. So, from the
news room came the call—send the copy
immediately. In a hurry, he handed over all
the five drafts to the chaprasi. He took all
the five drafts.
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And in the 9 o'clock news, the News Reader
read all the five—Mahatma Gandhi called on
the Viceroy; Viceroy grant u audience, etc.
So, this kind of a thing happens. It has
happened in the BBC. I don't have time. 1
have aU tha books here as to how the BBC
functions, what kind of mistakes the BBC
commits. For example, take the case of
Kennedy, when Kennedy was assassinated.
BBC is supposed to be very efficient. I am
sorry to say that some of us have this
weakness lor this BBC. We say the BBC is
wonderful.

SHRI PARVATHANENI
That is for credibility.

UPENDRA.

SHRI V. N. GADGIL: I have my own
views. I have made a deep study of the BBC. I
explode that myth to the utmost Last year, I
quoted some. I am prepared to quote. But I do
not have the time. For example, when
Kennedy died, what happened in the BBC?
They did not announce immediately. They lost
time in discussing whether it should be treated
as a crime or it should be treated as a political
news. This happened in the BBC. I can quote a
number of examples from the BBCs history.
Such things happen, tho tension, the
importance of the news, the race against time.
So, we must appreciate the millieu in which
they function, and they have to function. And
it is easy to criticise. One can always say that
they have failed. There may be an error of
judgment. There may be a lapse. But kindly do
not attribute any motives. That is all I am
saying. You can say an error of judgment. You
can say a lapse. You can say an omission. But
I would not accept that there was some kind of
motivation or suppression. I do riot propose to
be the policeman of the either. ' am not going
to be and I have never been. The only time |
intervene with the Bv shan—Mr. Upendra
knows it—is when I ask them not to show
some of my programmes. That is the only time
I intervene. I have given instructions. If my
programme relates to a subject of our Ministry,
inauguration of the AIR or the TV station or
Patrakar Sammelan or sonne such thing, yes,
coverit. ButifIgo to
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some college and make some speech, do not
cover it; it is not news. What should be
projected on the AIR and the TV is news.
That should be the primary criterion.

Now, Sir, some referred to the AIR. There
are a number of achievements;. But 1 want to
claim credit for two or three. One is that last
year we introduced the hourly bulletin. Now,
every hour, from 6 to 12 at night, you have
news. Secondly, we have introduced voice-
cast. People like to hear the voice. Not just
what Mr. Upendra said, but they would like to
hear what Mr. Upendra said. So, the voice-cast
system—(Interruption) 1 have myself invited
you to two or three, the Budget and other
things. Sir, I am saying that this new system
introduced is an improvement of voice-cast.
But our greatest achievement is this: I would
like you all to appreciate this. During the
Punjab election, you know what the
atmosphere was. It was difficult to hold public
meetings for any party. So, the Election Com-
mission called us. The normal practice is to
give 10 or 15 minutes to each party from one
station. They said, can you do something
about this and allow all candidates of all
parties to come on the radio from all districts?
We accepted the challenge and to the hundred
per cent satisfaction of the Election
Commission, the AIR functioned and
performed its duty. I think this is AIR's
contribution to the democratic process in
Punjab. That is the legitimate claim I want to
make.

Sir, many other topics have been raised.
But I do not think.that I should take more
time. About Hindi news agency, I nave said
many times and I do not want to repeat it. I
do want to claim one or two things and then
conclude.

AN HON. MEMBER: What about the
price of newsprint?

SHRI V. N. GADGIL: I will say some-
thing about three or four topics. First is the
national communication policy. The hon.
Member :ind the House knows that when I
was in the Ministry of Communications, I had
prepared a draft. Now I
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have to look at it from a slightly different
angle. The draft is ready. My owe draft. Now,
it is not a subject which can be dealt with by
only one Ministry. I have to interact with
others. That we art doing and I hope to have
the views ol many others. Mr. Gupta
organised ont seminar. Many others have
organised seminars. We are getting the
feedback and if you are talking about a
national communication policy, it should not
tie of Information and Broadcasting Ministry's
policy. That is why we are waiting for a
feedback from all over.

With regard to the newsprint, I explained u
number of times in the House that there are
four or five parameters within which we have
to work. There are five or six alternatives.
Only day before yesterday, I discussed with
the IENS people. The President of the Indian
Language Newspapers Association had also
come. | had discussed with him too. I want to
have maximum consensus before I announce.
I hope to announce it before the end of the
session, I hope. These are some of the points
raised.

The last claim I want tQ make is about
national integration. Various divisions ot this
Ministry, AIR, Doordarshan, Song and
Drama, Publications and various other are
there. I want the House to appreciatt that last
year we produced about 60,001". programmes
on national integration alone. I am not talking
of AIR or Doordarshan, but all together,
60,000 programmes, one country, one nation,
one people, jingles, shorties of Doordashan
and AIR. Then the various programmes of
Song and Drama. And, if you will permit me
a personnel note, as the son of a freedom
fighter, I am proud that during my time we
produced 400 programmes on freedom
struggle on the Doordarshan, because your
younger generation must know what the
freedom struggle was. I regard this as an
achievement of this Ministry.

Finally, Sir, I want to mention only one thing.
We have developed, since I mentioned that we
regard AIR as more important, a concept of
F.M., frequency modu-
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lation, local radio. Its range will be 65
kilometres. Eighty per cent programme
content wi.l be local and it will be rea ly a
friend of the people. The whole concept has
succeeded very much in other countries. And
this is what is described "loc-u radio is a
marvellous link builler. It brings together
local needs and the volunteers who can meet
them. It encourages local initiative. Its
potential and that of community television is
immense.

One of its uses could be the crea-
7.00 p.M. tion of artificial families bringing

together—and this is important—
the lonely old, the active retired, the over-
burdened parent, the neglected chdc!, the
adolescent who needs counsel from someone
other than his or her own ftmily. The welfare
State has to give up when it encounters
loneliness. The radio and television do not
need to do so." And this is the concept we are
trying to evoive so that this is the whole
purpose of broadcasting. Broadcasting could
help iu Indian conditions, to make complex
social S5 stems and social problems more
transparent; particularly with the help of tele-
vision it could offer a museum ot possible
future for people to widen their horizon and
equip themselves for possible choices. A
broadcasting system, in short, can make the
people more aware of themselves, of one
another, and of what they have in common. It
can help them to become more of their
community, ue U'tman-kind, of that reality
which is griowr than humankind. It can help
us t° make true a no'ion of our philosophers,
namely, each

dreamer 1'ves in a dream of his o *n but
those v'ho -ire awa/.e, have a real world in
That should be the object of
broadcasting.

common.

[2 MAY 1986 ]

GMGIPMRND—RS 11-368 RS—15-11-86—900.

Education, 1986—Laid 282

If I have to put it in my own wot ds— and
then 1 conclude—now it appears, after an
experience, study, reading, reflection on the
role of this Ministry and particularly A.LR,
and Doordarshan, after li years' experience, 1
would like to conclude by saying on the role
of A.LLR, and Doordarshan like this; They are
the look out on the bridge of the ship of the
State, they shoud note the passing sail, the
Iittle things of interest that dot the horizon in
fine weather; they should steer through the
fog and storm, to give warning of dangers
;ind threats. They are there to watch over the
safety and welfare of the people whc trust
them.

This is what I put in my own words, and it
will be my endeavour to fu fil this role to my
maximum capacity. Thank you.

DRAFT NATIONAL POLICY ON
EDUCATION 1986
THE MINISTER OF STATE IN THE

DEPARTMENTS OF EDUCA HON AND
CULTURE (SHRIMATI  SUSHILA
ROHATG]I): Sir, with your permission. I lay
on the Table of the House noth English and
Hindi versions of Draft National Policy on
Education, 1986.

MR. DEPUTY CHAIRMAN: The
House stands adjourned till 11 AM. on
Monday.

Then the House adjourned at
three minutes past seven of the
clock till eleven of the clock on
Monday 5th May 1986.



